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Title: Regarding assurance given by the Government to include the Bhojpuri and Rajasthani language in the Eigth Scedule.
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IEAGT FBICA * 31U GIT &I ICRY
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3reariel f=r &, s [ G P Uid Ac) R IPb 8

MR. SPEAKER: I would request the Government to take note of this and make a statement on this. I have given the instruction.

oft gptotrer Bis : sidle, 14 aicd, 2008 @ ofeeravier I Slumet St Jol S Al P IORM &, dd 3MTUal dal & [ 3f R A seRu o b sisgd
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afforg3t ot bt greifdenar & Jfie 339l
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MR. SPEAKER: Not only Shri Devendra Prasadji, I believe, the entire House also associates with him.
off TAog YRIIG AlGd : AIDR DI S diX I @Il Joll AMBY|

e8I MBIGA + Stp &, Fior 33 fere dier @=n 3) I have already observed.

oft SAeg YRS ATCd & igal i [T s18 smraricll @i uicil ofdl [T SIel U2 @R @) Agal A @<l Joll A3y

MR. SPEAKER: I would request the Government to take note of it seriously and make a statement on this. a3t asvsch amer omr
st difsm

Now, Prof. Vijay Kumar Malhotra. He is also raising an important matter.
...(Interruptions)
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MR. SPEAKER : I have requested the Government to let the House know what is the position. That would include everything.
...(Interruptions)

Q. fsrT @war Acaiqn (<3t oell): srearer Sil, s sl eaiRioe won aed )

MR. SPEAKER : Sorry, this system cannot be implemented.
...(Interruptions)

MR. SPEAKER : I have now requested Prof. Malhotra to speak.
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... (caraumen)
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MR. SPEAKER : Let us do some work. @& sft sgcayul fawer 2,

...(Interruptions)

12.41 hrs.

MR. SPEAKER : I am allowing this matter although the Government directly has nothing to do, but it relates to the country's
image and prestige. Therefore, I allowed.



